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SHRI XAVIAR ARAKAL : Sir, duc
to the non-availability or shortage of
raw materials, the factories are undcr-
utilising thcir capacity. The prices have
gone up and many other problems have
also come up. In fact, thc private
scctor isnot affected, only the public
scctor is affectcd. My question relates
to onc paritcular industry which is
facing a scrious crisis as far as the raw
matctial is concernrd, and that is Vellur
News Factory of Kerala. This may
plcasc be noted down and the answer
may be given later. Therc was a scheme
to deveclop proper plantation arca so
that there may be sufficicnt raw matcrial.
I would like to know whether the
Government has taken note or assesscd
thc rcquirement of raw material and
devised any scheme to meet the demand
and if so, what is the assessment. what
arc the schemes the Government has
cvolved i.nd whether this Vellur News
Factory which is facing a scrious
crisis as far as the raw material is con-
cerned. has came to the notice of the
Government ? Kindly c¢xamine it and
tell us latter.

MR. SPEAKER : Examinc it.

SHR1 PATTABHI RAMA RAO:
Sir, is it possible to answer the questions
about ecach and c¢very mill separately ?
1f the hon. Mcmber gives a scparate
notice for this, I will d) that,

Peoaple below Poverty Line

»247. SHRI1 ATAL RIHARI
VAJPAYLE :
SHRI RAM VII AS PASWAN :
will thc  Minister of PLANNING

plcasced to state :

(a) estimated number of persons in
the country in March, 1977, January,
1980 and at prcsent, below the poverty
lines ;

(b) cstimated number of persons in
cach of these years who were  brought
above the poverty line and also of thesc
who were added to the number below
the poveity line
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(c) how the poverty linc is
and

defined;

(d) how it was defincd up to Fourth
Plan period ?

THE MINISTER OF PLANNING
(SHRI S.B. C!IAVAN)

(a) and (b): For the years 1977-78 and
1979-80, these arc cstimated at 306 mil-
lion and 339 million respectively taking
into account mainly the revised popula-
tion estimatcs. The latest estimate in this
regard relates to the year 1981-82,
This comcs to 282 million, and is based

~on a revision in the estimates of popula-

tion of 1979-80 in the light of 1981
census and a  growth rate thcreof as
given in the Sixth Plan Document. !

(¢) The poverty linc is dcfined as the
mid-point of thc monthly per capita
cxpenditure class having a daily calorie
intak¢ of 2400 per person in rural
arcas and 2100 in urban ageas.

(d) Upto the Foruth Plan pecriod,
therec was no adoption of any poverty
line concept as such in the plans,

SHRI ATAL BIHARI VAJPAYEE :
I am happy th:t thc hon. -Minister has
accepted that the number of those who
crosscd the povertyline between 1979-80
and 1980-81 is only 57 million and not
120 miilion, as claimed by the hon.
Prime Minister in her spcech on the
Indcpendence Day. I would like to
know who misled the Primz: Minister—
is it tha Planning Commission or the"t
Primc Minister’s Sccretariat ?

SHRI S.B. CHAVAN : I have tried
to check the figures from the Prime
Minister's officc as to how this figure of
120 million has been mentioned once
or twice. If we coasider the gross figure
for the Sixth Plan as a whole, 120
million is the correct figurc. But this
120 million, which is the ‘targeted
figure, has to be adjusted, taking into
account the population, the growth of
population and other factors.
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SHRI ATAL BIHAR] VAJPAYEE:
Hc has adjusted the figurc and 120
million has become 57 million!
According to thc Mid-term  Appraisal
of the Sixth Plan, the povcerty ratio fell
from 51.1 per cent to 41.5 per cent or
9°0 per cent in the first two ycars of the
Plan. Arc these figures concocted or
correct ? Bucause, if these figures are
correct then, by 1992, there should be
complete banishment of poverty from
the country. I would like to  know
whether the hon.  Planning  Minister
will set up an independent agency to
verify the claims made by the Planning
Commission, which have been challenged,
not only by politicians but also by
prominent  cconom:sts  of the country.
Arc you going to play a fraud on the

people ?

MR. SPEAKER : He has referred
to ‘zoncoction’. It is uscd in conncction
with the mixing of drinks.

SHRI ATAL BIHARI VAJPAYEE :
That is cocktail.

MR . SPEAKER : Of course, cocktail
is also a mixturc.

SHRI S B. CHAVAN : Thure is some
kind of confusion rcgarding the firures
given in the  Mid-term  Appraisal
document of the Pluanning Commission
which, in fact, holds good for two ycars,
while the figurc of 120 million s for
all the five years in the Sixth Plan.
First you have to remove this cor_lfusinn_
I havs alrrady said that 120 million is
the targeted figure, which has to be
adjusted at the ¢nd of the Sixth Plan,
taking into account the ratc of growth
in population and other factors. In fact
it will be too carly for us to say as to
whether this target is going to be  achic-
ved or not. On the other puint, I think
the hon. Mcmder has not been properly
informed.

SHRI ATAL BIHARI VAJPAYEE :

I am not the Primc Minister,

SHRI S.B. CHAVAN : Thc figure has
come down to 282 million in 1981-82
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I am awarc of the fact that therc are
some cconomists, who are challcnging
this. When the Mid-term  Appraisal was
being dis:ussed in this very House, I had
given a very detailed reply, both in Lok
Sabha as wcll as Rajya Sabha, to Prof.
Raj Krishna's point. But, I can assurc
you, at lcast thc Planning Commission
is satisficd that therc is nothing wrong,
unlcss it is brought to our notice that
“thesc arc the maticrs which require
scrious attention of the Planning
Commission'". This is the samc mctho-
dology which, in fact, was prepared by
Raj Krishna and which was implemented.
for the first time for the Sixth Plan
document. We are trying to monitor on
the some mcethodology. it is only in the
casc of poverty alleviation programme
and the rate of growth, which we have
taken together and we have calculated
these figures on this  basis.

SHRI ATAL BIHARI VAJPAYEE :
Sir, the later part of my question has
not been replicd to. My question was
whether the Government would like to
sct up an ind:cpendent agency to  verify
claims and counter claims ?

SHRI S.B. CHAVAN : Sir, since the
Hon. Mumbcr is forcing mc to answer
this quustion, I would only say that no
two cconomists will ever agree. Each
cconomist has his own method of work-
ing. Wc have put this Sixth Plan Mid-
term document before all the eminent
cconomists of the country.

AN. HON. MEMBER : You have
put this before the committed ccono-
mists.

SHRI S.B. CHAVAN : Committed
cither to you or to anyonc clsc toa
mattcr on which you can have your
own opinion, but we have placed this
Documecnts bcfore all thc  c¢minent
cconomists of the country. Excepting
onc or two, 1 don't think any other
cconomist has challenged the figurc
which the Prime Minister has given,

SHR1 SATYASADHAN
CHAKRABORTY : Sir, he was talking
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of setting up an indcpendend agency,
not about the econom:ts.

st qu faE qraaa o osege o,
aQdY 3 @1 FAv ¢, a8 A aF (waEr
Y anw ¥ qra Ag AT @ S FAY
AglEn, 9g T WY & JF7a ¥ § Afwa
IaT femw ) gg arg ag sy &
ATTFY ArE-AYgr q1qET W@AT A1fge
fe fErar s7ar &71F qrar qaaEr £
@ & N orar @, fwad w13 A A1
1 9T I aQf N X\ & A¥ g
araaqt, ag wzfear drgr-d@igr @Aarn
Irfge | GTHEY & sAF agy armar

YA gAY 7T A 1-3-84 FY gAL
g3AH FALNT FIFIA Fo 450 FT

Farq &Y g aqrar a1 fv—

“The latest estimated figures of
people below the povertyline available
arc for the ycar 1977-78.""

TA FOFA F FATq T HIGT A17T
g f@ FA9E QT A HAiES ITHsH §
71977-78 & Iy § 1 gH A
qarar  fe ¥ ar7F Feez fond § e
A& gaifas aQd # 3| S FTD
21 MIF I H 1977-718 F AT H
ATeE § AL A Far g IO FT A
ET A & ? A19F qrg TE ATFE A%

aag g

Y Fisdar A ¥ ) ema snwfad
fear, & v arad quar argar ¢ fe
MTF A 1980-81 I H HATT FT
& @191 g 20.48 1@ TA FT 4I
AT 397  13.33 q|w zq g faar
g1, A9 127,40 FOL €17 AT FA
%1 A&7 T&r 91 faaq § 36.36 $AT
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T @+ gy, 1982-83 ay & fag
HIGY HATH HT 95T 4.46 @1 7 HT
<@r a1 fagii § 1,07 Iv7 T & fzan
T, AIGA 541.62 FAS T @F
FIA &1 AT @I g7 A7 § 246.58
FUT 81X & @ Y 17 q¥ 9q ATTHT
39 7T § 50 qvEE WY @+ AgY gar av
fez o) &Y @ 7§ Faeg af?
§H%! waqga gg gar f® aray cofar
FIX JIAT Ted § AT AMIFT GAAT A
FIAT Tod 2

# A qry Y 1Y FFAT ZAC M
& gg 987 FTAT T1ZAT § £5 F91 TIHIL
migH fafaezT Y qeqerar & oF g4
AT 9T FAEY FNAAT ? F47T AT Wi
g Y Ay A FY W@ Y shga
FAT FIIW §, ITI AT A &I
qT IR ? FqT GIEHIT TGy FAQ qar
FATEY F @1 F AV 1A YT FEA
arAT Y ATH TEATA FT FTH F M

34 frarfani & s Arw war @ &
adqa Sy wY gAEAy ?

SHRI S.B. CHAVAN : Sir, the hon.
Mcmber has asked so many questions.
It is very difficult to remember all the
Supplementaries. However, I will try to
reply.

MR. SPEAKER : It was the last onec
which was the real Supplimeatary.

SHRI S.B. CHAVAN : So far as the
last part of thc Supplemcntary is con-
cerned, the method which we have
adopted is, in cvery village the poorest
among the poor have been cnumarated,
a list is being published and put on the
bourd......

SHRI RAM VILAS PASWAN :
Where (Interruptions) We have never
secn it, Sir.
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SHRI SATYASADHAN
CHAKRABORTY : Where is the
board ?

MR. SPEAKER : He has not stoppud
yet.

(Interruptions)

=t WA QTR : Aeaed HEIRT, TS
Frarafzar &1 WY a1 A @ AAr
wifge | w7 agiRy &1 14 G99 T
"rgar qifgy fs g & 47300

seaw wEtza o Rt V1 AL HAT QY

wgT & it AY 3 AT QR HATFAT
& qar agh gar &, 737 3T N A

\SaaA)
SHRI K. MAYATHEVAR : There
is no board at all.
(Interrutions).

MR. SPEAKER : Listen to him first.
How can you say anything beforchand ?
Scc what he says.

(Interruptions).

SHRI SATYASADHAN CHAKRA-
BORTY : I want to know whether the
Minister himsclf has secn the board-

(Imterruptions)

MR. SPEAKER : Lct him say some-
thing.
(vawar)
o gTw A © §qT g @dd
w1 91d 21 3 fFolY 877 97 §§ A9
qI ARy § |

AR TG : g AT AH T
A9 ATAY ArAFZ AT & wT FAR
a1q ga #ifag

it m famw qrgaw ;&3 g ar
ST 8T 9T
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ALAN NPT : YT IAFT FFIT °Y
aY g sifsr
(samyr)

SHRI SATYASADHAN CHAKRA-
BORTY : Sir, how can you allow it ? If
he says there is an clephant in the
House, should 1 accept this ?

MR. SPEAKER : I shall appoint him
to tame it.

SHRIS. B CHAVAN : If the Hon.
Members are interested in  the informa-
tion. I am prepared to give it to them.
But if they are not intcrested 1n having
the information, 1 have no interest in
passing on the information 1 have full
detailed informition.  There s no con-
fusion in spite of the fact that the Hon.
M:mber, Mr. Paswan says that he has
not understood the problem. He has
not understood cven the poverty hine
concsrned. (Imrerrupiions). Yes, he him-
sclf said that.

(Interruprions)

MR. SPEAKER : You had your say.
Now, listen to him

UUnterruptions)

SHRI RAM VILAS PASWAN @ 1
challcnge the Munister.  If he kindly
proves, 1 will resign; if he is wioag,
hc must resige.  (Interruptions). Don't
try to challicnge us  (laterruptions).
Where is the board ? Where 1s the Plan-
ning Commussion officc ?

MR. SPEAKER : You have not
allowed him to tell.

(Unter uptions)

SHRI S. B. CHAVAN
yiclding...

I am not

(Interruptions)

SHR1 SATISH AGARWAL : The
whole House will be satisfied if you
voich that you have seen a board. (Jnte-
rruprions). You simply say that you have
seen the board.



25 Oral Answers

MR. SPEAKER : Mr, Satish Agarwal,
let him specify where it is.

SHRI SATISH AGARWAL : He has
said that.

MR. SPEAKER : Hec has said it, but
let him specify where it is,

(Interruptions)

SHRI S. B. CHAVAN & Sir, so far as
the poverty tine 1s concerncd, 1 have
given the figures in  part (c) of the reply
which says, it is 2,400 calorics per per-
son in the casce of rural areas and 2,100
in the cuse of urbin areas, and when it is
the basis of converted into the total ex-
penditure on 1973-74 figures, which wcere
then worked out, according to the 1973-
74 prices it comes to 49.09 und 56.64—
49.09 is in the rural areas and 56.64 in the
urban areas according to the 73-74 prices.
If this is converted into 1979-80 priccs,
1t comes to Rs. 76 in rural areas and
Rs. 88 in urbar. areas. 1 havc cxplained
the procedurc, about which the guide-
lines have been given by the Planning
Commission so as to know those who
arc below the poverty line. Itis for
the State Governments coaccrned to
cnsurt that thesc guidclines arc scrupu-
lously followcd. The guidelines is in the
village the poorest of the poor have to
be cnumerated.  The entire list has to
be properly published, not only in the
Gram Panchayat but in the Gram Sabha
Now it is (/uterruptions).

If the hon. Members arc not satisfied
with the kind of procedure and the
guidelincs that havc been Biven by the
Planning Commission, I do not think
that the Plunning Commission can reply
so far as thc implementation part is
concerned. We have  been repeatedly
requesting the State Governments to
follow these guidclines and appoint
monitoring commitices, have Members
of Assembly and Members of Parliament
associated in the monitoring process and
the members of the minority Commu-
nitics. These entire guidelines have
been given to all the State  Governments
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MR. SPEAKER : Mr. Chavan, they
are very much interested in the location
of that Board, if there is any. What
Board did you mention ? Where is this
located ?

SHRI S. B. CHAVAN : Isaid the
Gram Panchayat and thc Gram Sabha...

MR. SPEAKER : Are required to...

SHRI S. B. CHAVAN : The list has
been put before the Gram Panchayat
and has bcen approved by the Gram
Sabha. ((Interruptions).

SHRI SATYASADHAN CHAKRA-
BORTY : It is entirely wrong.

SHRI HARIKESH BAHADUR : It is
absolutely incorrcct. (Interruptions)

MR. SPEAKER : Is that practice, if
any, followed ?

SHRI S. B. CHAVAN : Conditions
differ from Statec to State. I cannot
possibly take the responsibility that the
State Governments have. (Interruptions)

SHRI RAM VILAS PASWAN : Givwe
the name of any state. (Iurerruptions)

fagar ammz fear mar a1, gaw
I g W AT A gar, @Y aAa-
Rz #g gt mar ?

MR. SPEAKER : The value was allot-
ted. The foodgrains werc allotted.
Were they all spent 7 How is it 2 That
is what he wants to know.

SHRI S. B. CHAVAN : So far as the
allotmcent of foodgrains is concerned, the
foodgrains which wecre allotted could not
reach the respective States. That is why
somctimes thc foodgrains could possibly
not be distributed. It was the cash
amount which had to be converted for
foodgrains which had to be supplied.
Therc was a time when there was shor-
tage of foodgrains...
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SHRI RAM VILAS PASWAN: I have
given the figures. If these are wrong,
let the Minister say these are wrong.
(Interruptions) 1 havec given the figures.

(Interruptions)

MR. SPEAKNER : They arc asking
about thc amount. You mcentioned
ccrtain amount Rs. 50) crores.

S HRI RAM VILAS PASWAN : Ro.
541 crorcs.

MR . SPEAKER : Inspitc of that Rs.
100 crorcs and somcthing was spent.

SHRI RAM VILAS PASWAN : Out
of Rs. 541 crorcs, Rs. 226 crorces have
becen spent.

MR. SPEAKER I» that the vora-
city ? Is this claiin a veriticd claim ? Or
that it was not spent.

SHRI S. B. CHAVAN : I will have to
verify those figures.

SHRI RAM VILAS PASWAN : It is
your answer.  This is the answer given
by the Minister, not by mec.

SHRI S. B. CHAVAN : What is the
point in shouting ? (Unterruptions) Why
do you not try to understand. (/nterrup-
tions)

SHRI RAM VILAS PASWAN : You
hava not donc your home work. You
are the Planning Minister and you do
not know...

MR. SPEAKER : Not allowed. I have
not allowud him.

(Interruptions)**
PROF. N. G. RANGA : Hc is wrong.

(Interrupiions).

*Not recordued.
**Expunged as ordcred by the Fhait.
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MR. SPEAKER : Not allowed.
(Interruptions)

PROF. K. K. TEWARY : This must
be expunged  You must expunge this.

SHR] RAM VILAS PA SWAN : Sir, I
havc asked the question.  Sir, it is your
duty...(/nterruptions).

MR. SPEAKER : Order. 1 am saying
somcthing. 1 am saying somcthing.

(Unserruptions)

PROF. K. K. TEWARY : **
Unterruptions)

MR. SPEAKER
listen to me ?
(Interruptions)

SOME HON. MEMBLERS :© What is
this 7 Hc is challenging.

: Why don't you

SHRI SATYASADHAN CHAKRA-
BORTY : Hc s brow-beating the Chair.
(Interrupt ions)

M wz| fagrQ) e | asaw
agiza, @9 zm §fan ar sgonar
Iad 0 sanfRanzd Ay ag
qAAg A fama A gt euar a@)v
CEERCIEE (T Lo

SHRI SATISH AGARWAL : Mr.
Tewary is challinging you.

SHRI ATAL BIHARI VAJPAYEE :
Has Mr. Paswan said anything unparlia-
mentary ? Therc is nothing unparhiamen-
tary. (Interruptions)

Scaq wghaa : A7 At Jfzy

SHRI HARIKESH BAHADUR : He
is giving incorrcct reply. Hc is
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challenging the Chair. How can we
tolerate ?

weaw wgtam ;. arafad RsEd,

fau, ..

st v fasme qEaa ;. gw Aa
AZAT & AFE N A AT @
FAF1gir § aaamgm g Maar ¥
f& ada &1

MR. SPEAKER : Pleasc listen to me.
(Interruptions)

MR. SPEAKER : This too much of
shouting and also using somc offensive
language rcgarding, you scc...

SHRI HARIKESH BAHADUR : ...
against the spcaker. (Jnterruptions)

MR. SPEAKER : Plcasc sit down. Let
mc say somcthing. [ think, it is very
extraordinary. Why should you shout
at cach other 7 He is an hon. Member
and Minister. You arc also an hon.
Member. What do you get by shouting ?
What do you gct by saying somcthing
which is rather not 1n good taste.

(Interruptions)

MR SPLEAKER : 1t s all right, Bat
you should not say somethiag which is
too harsh...

SHR! RAM VILAS PASWAN : No,
Sir. It is your duty, Sir. I have not
said anything unparhiamentary.

[N

=it viq faaE qraa ;. AF05 790

difwra. .. (suaenA)

Aeaw wHNIA : PE av FE gad ag
W da & AN & gara w1 fEA,
AfT o1 Y gL T IST FA

(Interruptions)
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SHRI RAM VIL AS PASWAN : Why
did he say all these things ? I have given
certain facts and figures. Lct him cither
accept or reject.

aseqw wgRye ¢ Afee giga Y A
Faar g 1 faa X 2F Parg 1 AgH
WA ag awr Tifgn o & #g
T@r a1 ag AT A AL WA 1 § aay
13 &Y FZAT A1ZAT 91 |

Mo Fowe fagrt ;: 20 faaz &
A @ g argMa sy A1 fafaee Y
frrard agi g7 3 W@ &1 us Hrav 20,
25 fgaz 14 oF acArHz{d ...

(Interruption:)

MR. SPEAKER : This is not the
way.

-0 Qa1 ar 3 1 g% W qar
g, &4 M IFATE 1391 TN Q1T A
g 1 FfFa Y agf=a ard andy § gas
TFTE 9T ) F1ar Tifga

SHRI RAM VILAS PASWAN : Sir
I have not said any
word.

unparliamcntary

it yza fagrd as@qy: wiadg
MATA ¥ WNE dadly Fia adf
TE 1...

qeqA WAIT : A g 1T Far & v
w1 sfaa aa adY st arfgg

ot e fagrdaiadat : Ifaq, aq- .
faa &1 %aar 7 adi FT ava ¢
argwY feqwadt # v aqfad Fag
gard fewradr # 3f9q gy asar §

**Expunged as ordcred by thc Chair.
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SHRI SHIVRAJ V. PATIL : Sir, who
will decide whether it is parliamentary
or unparliamentary, if you don't decide ?

MR SPEARER
decide.

My self. 1 will

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBIAH) : Then,
how can thcy question ?

MR. SPEAKER : They only say that
unparliament.ary words only should be
cxpungced. That is all. Thcy cannot
decide.

(Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY : What is thc problem ? Why
are thcy agitated ? He has quoted some
figures only. Do they mcan to say
quoting figurcs is unparliamentary ? And
the Minister after Mirister is rising.

(Inte rruptions).

MR. SPEAKER : If there is anything
against the Chair said by Mr. Tcwary,
that should also be cxpunged.

(Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY : Is quoting some figurcs un-
parliamentary 2 They arc rising and
challcnging. Sir, many of them are
below the poverty line.. (Interruprions)

MR. SPEAKER : Plcase Sit down.

(Interruptions)

SHRI KRISHNA CHANDRA
HALDER : Sir, you kindly allow a dis-
cussion on this...(/nterruptions)

SHRI SATYASADHAN CHAKRA-
BORTY : He is misicading the House
...(Interruptions) Lct the Minister come
prepared with the figures. We arce ready
to have a discussion and we shall prove
that the figurcs given by him are wrong.

(Interruptions)

\
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MR. SPEAKER : Plcase sit down.
The Qucstion Hour is over.

WRITTEN ANSWERS TO QUESTIONS
Aid given to sick units

*248. SHRIP. M. SAYEED : Wil
the Minister of INDUSTRY be plcased
to state :

(a) whother problcm of increasing
sickness in industry is continuing;

(b) various mcasurcs considercd to
help th: sick units in the country;

(c) whether in Decocmber, 1983 Rs.
260 crores wcre given as aid to 226
sick units;

(d) 1o what cxtent the aid has becen
utilised by thesc units;

(¢) whether in spite of aid, the
performance of these units is still poor;

(f) whether Gorvernment have en-
quired into causcs of sickness of these
units even after giving aid; and

.

(g) step< which arc being taken in

the matter 7

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABHI RAMA RAO) : (a) and (b)
In an cxpanding cconomy whcere produc-
tion patterns as wcll as technology arc
constantly changing industrial sick-
ncss cannot bc totally climinated.
Efforts arc, howcver, bcing made to
limit the incidence of industrial sickness
to thc minimum in terms of the policy
guid:lines announced by the Government
in October, 1981.

(¢) to (g) Financial assistance to sick
units is normally provided by the banks
and financial irstitutions who dircctly
monitor thc use of such assistance.





